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Homoeeopathic Ointmenty
5242, SHRI R. L. P. VERMA:

SHRI RAMDEO SINGH:

SHRI BIRENDRA PRASAD:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state: ..

(a) whether it 18 a fact that
hundreds of External Ointments are
being manufactured and sold in  the
market under the label of Homoeo-
pathy which are not permitted to use
under Article Nos. 185 to 203 with its
foot notes of ‘Organon of Medizine’
the list is as follows: Arnica, Ascules
Hip, Canthris, Callendula, Crapkhites,
Hammamalis, Rhug Tox Eulphur
Skookam Chuck, Pyoreen Tooth
Powder, etc, and
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{b) if s0, what action Government
propose to take to stop the manu-
facture and use of these un-Homoeoe
pathic Qintments j; the name of
Homoeopathic Ointments while these
are forbidden under Article 274 of
the ‘Organon of Medicine’ as oral
medicines are alwayg given along with
these ointmentg which also clash with
the theory of ‘single simple medicins
in minimum dose’?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-
DAMBI PRASAD YADAV): (a) It is
a fact that there are some Homoeopa-
thic drugg manufactured and sold im
the form of ointment for the external
use. Articles No. 185 tg 203 along
with their foot notes of ‘Organon of
Medicine’ state that externals should
not be used in Homoeopathy in the
treatment of local maladies. Howe=
ever, Dr. Hahnemann in Section 280
of ‘Organon of Medicine’ mentions that
all sensilive parts of our body are al-
most equally capable of receiving
medicinal actions and that the parts
that are destitute of sickness, wound-
ed or ulcerated spots permit the
powers of medicines to exercise almost
as penetrating an action upon the orgu.
nism, as if the medicine had been
taken by the mouth. Alsp In Sectiom
289 of the ‘Organon of Medicine’ Dr.
Hahnemann has clearly stateg that
every part of our body that poasess
a gense of touch is alsp capable of
receiving the influence of medicines
of propagating their power to other
parts. 1t i3 seen from the writings of
Dr. Hahnemann in ‘Materia Medica
Pura’ (English edition) thet if the
undiluted juice of Thuja is applied
externally for treating Condylomata,
along with the interna! administration
of the same in the appropriate poten-
c¥, we shall obtajin the desired effect
with greater certainty. Similarly Dr.
Hahnemann has permitted the exter-
nal application of Homoeopathic me-
dicineg as mentioned by him in his
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“Material Medica Pura' with reference
%0 his notes on Arnica and Camphor.
Dr. Clark and Dr. Ferrington, promi-
ment among the authorities of Homo-
#0pathy after Dr. Hehnemann have
also recommended the external appli-
cations of Homoeopathy medicines in
selected cases,

(ty In view of the reply given to
part (a), the Government do not con-
sider that this external application of
Homoeopathic medicines is un-Ho-
moeopathic. Dr, Hahnemann himself
had permitteq the use of the Homoeo-
pathic medicineg externally. Hence
any queslion of taking gleps to stop
the manufacturing and use of Homo-
eopathic medicines for external use
does not arise,

Homoeopalhic Eye Drops

5243. SHRI SARAT KAR: Will the
Minister of HEALTH AND FAMILY
‘WELFARE be pleased to state:

{a) whether it is a fact that g large
number of patent Eye Drops are
being so0ld in the name of Homoeco-
pathy such as Eye Cocl, Eye Bright,
Mamira etc. ete, which do not fit
under any Article of the ‘Organon of
Medicine’ or its foot-notes: and

{b) what steps Government pro-
pose to take to ban the manufacture
sule and publicity of these Eye Drops
by the Homoeopaths?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (SHR1 JAGDAMBI
PRASAD YADAV): () N is a fact
that Homoeopathic eye drops are be.
ing sold in the market. However, it
may not be correct to say that ihe use
of the eye drops is not covered under
any Article of the *‘Organon of Medi-
elne’ Arlicle 289 of the 'Organon of
Medicine' statles that every part of the
human body that possesses the sense
of touch is also capalle of receiving
the influence of medicines and of
propagating their power to all other
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parts, Again, vide Section 200 of
the ‘Organon of Medicine’, Dr.
Hahnemann hes stated that all the
sensitive parts of the body are almost
equally capable of receiving medi.
cinal action, hence also, parts that are
destitute of skin, wounded or ulcerat-
ed spots permit the powers of medi-
cines {o exercise almost as penetrat-
ing an action upon the organism as if
the medicine had bheen laken by
mouth. Dr. Clarke, one of the eminent
authorities, has recommended the use
of Homoeopathic medicines as eye
drops.

{b) Does not arise.
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